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(c) whether thi! type of complaint 
was made by tbose countril!ll? 

The MInister of EJ:terDaI Affaln 
(Shrl Swann Singh): (a) Leader of 

one of the Delegations. has suggested 
that the representatives of smaller 
countries should be given as much 
attention 89 the representatives ot 
bigger and richer countries visitln, 
India. 

(b) All visiting dignitaries, who are 
state guests are given OUr traditional 
warm and friendly re:eption irrespec-
tive of the size of their country. 

(c) No. Sir. 

Education faclHtIes tor ChUdnID ot 
Ja ........ klUed during Indo-Pair:. 

Codlct 

1209. Shrl Baswnatarl: Will the 
Minister of Delence be pleased to 
state: 

(a) whether it is a tact that a kind 
crt assuran.ce ·has been given by 
Government to the children of 
Jawans and officers who have been 
killed in the recent Indo-Pair:. con-
tlict to provide them with necessary 
facilities for technical education; and 

(b) if so. the detail. thereot? 

The Minister of Del~nce (Shrl Y. D. 
Chavan): (a) and (bL There is no 
Question of any assuranc~ as sul.'b per-
snns will g:et facilities generally avail-
able for te(,hnical education. 

Dependenb of Jaw8ns In Deihl 

1210. Shrl ShIv Charan Gupta: Will 
the Minister of Defence be pleased 

. to state: 

(.) the number of Jawans belong-
ing to Union Territory of Deihl who 
were killed and disabled in the 
rorellt Indo-Pak. conflict; 

(h) the relief and assi.tance given 
to their bmilles by Government; md 

(c) whether any agency has been 
oet up at the local level to look after 
the dependenta of the Jawen. in 
Delhl! 

The Minister of Defence (Shrt y. a. 
ChaVaD): (a) 12 killed and none d. 
abled. 

(b) Relief and assistance given \0 
the families affected are the follow-
Ing:-

(i) a lump sum gratuity depend-
ing upon the rank of the do-
ceased; 

(Ii) a special family pension and 
children allowance for the 
first 7 years at 213rds of basic 
pay last drawn by the de-
ceased and thereafter B' 
double the existing rates sub-
ject to B maximum of 2/3rda 
of basic pay last drawn or, It 
more favourable, at 1l tim ... 
the existing rates .ubject to a 
maximum 01 basic pay I .. t 
drawn; 

(iii) immediate financial assistance, 
to the extent of RB. 200/- from 
the Army Reliet Fund. 

(c) The local agency which looD 
after the welfare of dependents ot 
Jawans in Deihl is the District Sol-
diers', Sailors' and Airmen's Board. 

,-Point Disarmament J'rorraIIUDe 

Ull. Shrl p. C. Do_h: 
ShrI V. B. Gandhl: 

Will the Minister of External 
Affairs be pleased to .tate: 

(a) whether the U.S.A. proposed a 
7-Point disarmament programme '" 
end the nuclear race; 

(b) if so, the precise plan; and 

(c) Government's reaction thereto! 

The MlnIster of Exteraal Malr. 
(Shrl SwaraD S~h): (a) and (b). 

Yes, Sir. President Johnson in his 
message dated the 27th January 1968, 
to the EightCi!n-Nation Disarmament 
Committee which resumed ita sessIaa 
011 the 27th JaauU7 •. 1868, hu ~ 
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ed consideration of a seven-.point dlo-
annament programme. A copy of the 
me.sage giving details of Ibi. pro-
gramme i. laid on the Table of the 
Rouse. [Placed in Libra'1l' See No. 
LT-5611/66]. 

(c) This seven point progralT'lne nas 
not been Ihe suhjeci of 'pooinc deci-
sion at the Eighteen Nation Visa"rna-
ment Committee. The Government ot 
India have not expressed any catego-
rical opinions on this programrae yet. 
The general policy of the Government 
of India in the Disarmament Com-
mittee is to promote an agreement 
between ~he Nuclear Powers inter •• 
and between them and tt1e other mem-
bers of the Committee, conoistent with 
their basic stand in favour cf nuclear 
disarmament and non-dissemin:JtJon 
and non-proliferation of nuclear weA-
pons. 

Central 1Dt0rmation 8e",,,,, 

1212. 8hrl J. B. S. Bist: Will the 
Minister of Information and Broa'-
eastlnr be pleased to state: 

(a) whether Government's atten-
tion has been invited to the dissatis-
faction voiced over the promotion 
poliCy in regard to the Central Infor-
matian Service; and 

(b) the grounds for thl, dialatl.-
taction? 

Tlte Minister of Information and 
Broadcasting (Shrl Raj Rahaellu): I a) 
Yes. Sir. 

(b) (i) The alleged cro!lnds !QI di.-
satisfaction are prescribed pro('~dljre 
of selection on the basis of merit-('um-
seniority for promotion from onp. 
grade to another. which appltcr to nil 
cla~s 1 scrvk("~; and (ii) existence ot 
multiple grades in ti1~ s('rvice jllstead. 
of 8 long time-fiC'al~ which might oJb· 
viale repeated selections. 

Publicity lD AfrlcaD CoaDtrl .. 
1213. Shrl M. Rampare: Will the 

Minislcr of External Mairs be pleas-
ed to state: 

(a) whether It 1. a tact tnt India 
has to depend on forelfl'll newl agen-
des for disseminatiOn of information 
to tho. African countrl .. : and 

(b) whether it is al80 a tact that 
due to the.e foreign news agenel .. 
not being very sympathetic to India, 
Indian publicity in the African 
countries is suffering'?' 

The Minister of ExterD81 Affabw 
(Shrl Swaran SIBrh): (a) African 
coun '.ries are also provided with newI, 
views and comments on India through 
the Indian Missions in these countrllo!'l. 

(b) It is true that some :oreic:n nc\\'. 
agencies gave a distorted p:clure of 
Pakistani armed attack on India. 
Howev("r. our Information Service. 
made every effort to 1'<"Irrect tbe 
wrong impressions created by ral .. 
news. 
AssI.IaD... to Widows llDd Orph.a .. 

due to eon1llet wltb Chilla aDd 
Paklotaa 

tzU. Shrl M. R. KrImDa: Will the 
Mini.ter of Defe...,. be pleosed to 
state: 

(.) the total number of women 
al\d children who have becOllWl 
widows and orphans due to the recent 
conflict with Pakistan and earlier 
with China: 

(b) whether any State-wise liatl 
of luch persons have been prepared; 
and 

(e) th. official and non-offic'.1 
ngencips which are engaged in help-
ing these destitutes'! 

Th. MI-t.ter of Delen.e (~hrl Y. R. 
Ch.av"a): (a) Dudng the Indo-Pak-
i.~ta.n conflict. 1 A25 WOm'i':l UC'C(1n1. 
widows an'J 1!)2fi rhildrcn lo~~ their 
fathers. Durine the Chinesf~ nggrel!l-
sinn. 19~2 women b"("nmC' wid.ows and 
2407 children \0.1 tilelr lathen 

(b) Yes, Sir; these have betm com-
municated to the State Governmen~ 
with a view to rendering aSi8::itnnc~ to 
th, .. famUie!. 

(c) The oftlcial agency for lookln, 
after the welfare of families of per-
sonne) killed in action is thr Soldiers" 
Sailon' and Airmen', Board orran~ 
tion In all States and Di.ulch. In 
addition turns of NCC Olll.ero h ..... 




